
 (b) Annual Accounts of the Mormugao Port Authority (MPT), Goa, for the year 
2022-23, and the Audit Report thereon. 

 (c)  Review by Government on the working of the above Port Authority. 
 (d) Review by Government of the Annual Accounts of the above   Port 

Authority. 
(ii) (a) One Hundred Forty-forth Administration Report of the Mumabi Port 

Authority, for the year 2022-23. 
 (b) Annual Accounts of the Mumbai Port Authority, for the year 2022-23, and 

the Audit Report thereon. 
 (c) Review by Government on the working of the above Authority. 
 (d) Review by Government of the Annual Accounts of the above Authority. 
(iii) (a) Administrative Report of the Syama Prasad Mookerjee Port, Kolkata, for the 

year 2022-23. 
 (b) Annual Accounts of the Syama Prasad Mookerjee Port, Kolkata, for the 

year 2022-23, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Port. 
 (d) Review by Government of the Annual Accounts of the above Port. 
(iv) (a) Annual Administration Report of the Cochin Port Authority, Kochi, Kerala for 

the year 2022-23. 
 (b) Annual Accounts of the Cochin Port Authority, Kochi, Kerala, for the year 

2022-23, and the Audit Report thereon. 
 (c)  Review by Government on the working of the above Port Authority. 
 (d) Review by Government of the Annual Accounts of the above Port Authority. 

[Placed in Library. For (i) to (iv) See No. L.T. 10926/17/23] 
 
Notification of the Ministry of Ayush  
 
THE MINISTER OF STATE IN THE MINISTRY OF AYUSH (DR. MUNJAPARA 
MAHENDRABHAI): Sir, I lay on the Table a copy (in English and Hindi) of the Ministry 
of Ayush Notification No. Sec/NCISM/Reg(1)/2023., dated the 28th November, 2023, 
publishing the National Commission for Indian System of Medicine (Recognition of 
Qualifications) Regulations, 2023, under Section 56 of the National Commission for 
Indian System of Medicine Act, 2020. 

[Placed in Library. See No. L.T. 10614/17/23] 
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